
 

GOVERNMENT OF INDIA 

MINISTRY OF HOME AFFAIRS 

 

RAJYA SABHA 

UNSTARRED QUESTION NO. 3104 

 

TO BE ANSWERED ON THE 30TH MARCH, 2022/ CHAITRA 9, 1944 (SAKA) 

 

INCREASING THE MEDICAL STAFF IN PRISONS 

 

3104.  PROF. MANOJ KUMAR JHA : 

 

Will the Minister of HOME AFFAIRS be pleased to state:  

 

(a) the ratio of the sanctioned medical staff per prisoner; 

 

(b) whether Government has taken any steps to increase the sanctioned 

medical staff strength across prisons in India; 

 

(c) whether Government has taken any steps to actively appoint medical 

staff in prisons after the onset of the COVID-19 pandemic in early 2020, if 

so, the State-wise details on the numbers and the designation of medical 

staff appointed; and 

 

(d) the sanctioned budget for medical and healthcare-related aspects of 

the prison, State-wise? 

 

ANSWER 

 

MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS 

(SHRI AJAY KUMAR MISHRA) 

 

(a) to (c): National Crime Records Bureau (NCRB) compiles prison 

statistics reported to it by States and Union Territories (UTs) and 

publishes the same in its annual publication “Prison Statistics India”. The 

latest published report is of the year 2020. State/UT-wise sanctioned and 

actual strength of Medical Officers/Staff and number of prison inmates in 

the jails of country as on 31st December, 2020 are given in Annexure.   
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„Prisons‟/„persons detained therein‟ is a “State List” subject under Entry 4 

of List II of the Seventh Schedule to the Constitution of India. 

Administration and management of prisons and inmates is the 

responsibility of respective State Governments who are competent to take 

steps to increase the strength of medical staff in prisons as per 

requirement. However, the Ministry of Home Affairs (MHA) has been 

supplementing the efforts of the State Governments in varied aspects of 

prison administration. A comprehensive Model Prison Manual 2016 has 

been forwarded to all States and UTs which has a dedicated chapter on 

“Medical Care”, which, inter-alia, provides the number of Medical Officers 

that shall be appointed in prison hospitals. MHA has also issued various 

advisories to States and UTs for filling up the vacant posts of prison staff. 

States and UTs have also been advised to make an assessment of the 

required strength of all categories of prison staff, at all levels, according to 

the standards prescribed in the Model Prison Manual, 2016 and conduct 

special recruitment drives to fill up the vacancies. 

(d): Specific information is not maintained centrally. 

 

***** 
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ANNEXURE 

R.S.US.Q.NO.3104 FOR 30.03.2022 

 

State/UT-wise Sanctioned and Actual Strength of Medical Officers/Staff and number of prison 

inmates in the jails of country as on 31st December,2020 

 

Sl. 

No. 
State/UT 

Medical Staff Number 

of 

prisoner

s 

Resident Medical 

Officer / 

Medical Officer 

Pharmacist 

Lab Technician 

/ Lab Attendant Others 
Total (Medical 

Staff) 

Sanct- 

Ioned 

Actu

al 

Sanct- 

ioned 

Act

ual 

Sanct- 

ioned 

Act

ual 

Sanct- 

ioned 

Act

ual 

Sanct- 

ioned 

Actu

al 

1 ANDHRA PRADESH 22 18 11 9 3 2 24 14 60 43 7375 

2 ARUNACHAL 

PRADESH 
2 2 4 3 0 0 4 4 10 9 

253 

3 ASSAM 31 8 29 21 6 5 8 7 74 41 9274 

4 BIHAR 226 167 106 82 16 0 107 93 455 342 51934 

5 CHHATTISGARH 44 20 53 33 6 2 9 2 112 57 18068 

6 GOA 6 1 0 0 0 0 7 1 13 2 524 

7 GUJARAT 39 33 26 20 6 5 30 25 101 83 15217 

8 HARYANA 36 19 28 16 5 4 30 10 99 49 18309 

9 HIMACHAL 

PRADESH 
4 3 18 9 0 0 0 0 22 12 

2427 

10 JHARKHAND 48 11 15 11 4 3 124 53 191 78 22190 

11 KARNATAKA 27 7 17 9 7 4 28 6 79 26 14308 

12 KERALA 11 8 12 11 6 3 19 13 48 35 6049 

13 MADHYA 

PRADESH 
58 16 93 55 5 5 39 30 195 106 

45484 

14 MAHARASHTRA 44 32 47 33 9 5 0 0 100 70 31825 

15 MANIPUR 9 8 6 6 0 0 20 13 35 27 625 

16 MEGHALAYA 5 5 5 5 0 0 10 10 20 20 1007 

17 MIZORAM 4 0 4 3 0 0 7 6 15 9 1049 

18 NAGALAND 0 0 5 5 0 0 0 0 5 5 391 

19 ODISHA 94 33 90 66 0 0 6 1 190 100 18881 

20 PUNJAB 38 49 41 47 3 2 2 2 84 100 18470 

21 RAJASTHAN 37 25 0 0 8 6 108 88 153 119 22063 

22 SIKKIM 2 1 2 1 0 0 3 3 7 5 452 

23 TAMIL NADU 43 37 21 16 0 0 66 62 130 115 14302 

24 TELANGANA 22 13 14 8 4 1 18 11 58 33 6114 

25 TRIPURA 3 2 9 5 0 0 16 14 28 21 870 

26 UTTAR PRADESH 150 113 144 62 55 19 41 5 390 199 107395 

27 UTTARAKHAND 10 1 19 12 3 1 1 0 33 14 5969 

28 WEST BENGAL 39 35 41 41 0 0 11 2 91 78 25863 

29 A & N ISLANDS 1 1 1 1 1 1 3 3 6 6 331 

30 CHANDIGARH 2 1 5 3 0 0 0 0 7 4 968 

31 DNH & DAMAN DIU 0 0 0 0 0 0 0 0 0 0 157 

32 DELHI 130 114 38 31 13 9 210 192 391 346 15995 

33 JAMMU & KASHMIR 20 13 28 19 10 6 51 37 109 75 1405 

34 LADAKH 0 0 1 0 0 0 2 1 3 1 26 

35 LAKSHADWEEP 0 0 0 0 0 0 0 0 0 0 3 

36 PUDUCHERRY 1 1 0 0 0 0 1 1 2 2 238 

  TOTAL  1208 797 933 643 170 83 1005 709 3316 2232 488511 
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